
High Court Of Judicature At Allahabad
OFFICE MEMORANDUM

No. 153/DR(S)/2012 Dated: Allahabad : April 13, 2012

In continuation of Court’s Office Memo No. 136/DR(S)/2012 dated 30.3.2012, 
the following officers of the cadre of Civil Judge, Junior Division have been transferred 
to the places indicated against their names below. They shall keep themselves ready to 
handover charge at their present place of posting on April 16, 2012 afternoon.

No representation  of  any officer   in   relation   to  annual   transfers  and postings 
would be entertained before his joining at the transferred place.

The notification regarding their interse posting at the station to which they have 
been transferred will follow.

Sl. No Name of Officer Present Place 
of Posting 

Place of 
posting 

proposed 
earlier 

Place of posting 
proposed 

1. Sri Apoorv Singh Azamgarh Sitapur Lucknow

2. Sri Vinay Singh Sultanpur Lucknow Sitapur

3. Smt. Tarkeshwari Singh Jyotibaphule 
Nagar

Etah Ballia

4. Smt. Sweta Verma Aligarh Ballia Faizabad

5. Sri Madhur Avasthy Allahabad Basti  Ramabai Nagar

6. Sri Sanjay Chaudhary Muzaffar 
Nagar

Gorakhpur Kanpur Dehat

7. Smt. Jyoti Bulandshahr Gorakhpur Kanpur Nagar

8. Sri Alok Kumar Saidpur
Ghazipur

Premature Bulandshahr

9. Smt. Shradha Tripathi Saidpur
Ghazipur

Premature Bulandshahr

10. Sri Manoj Upadhyaya Moradabad Kayamganj
Farrukhabad

Basti

11. Km. Richa Walia Moradabad Sitapur Basti

12. Smt. Neelanjana Meerut Azamgarh Farrukhabad

13. Smt. Shweta Srivastava Mathura Unnao Barabanki

14. Sri Santosh KumarII Tanda 
(Ambedkar 
Nagar)

Barabanki Jaunpur

15. Sri Rajeev Kumar Singh Azamgarh Varanasi SadabadHathras

16. Km. Asifa Rana Azamgarh Allahabad Gorakhpur

17. Sri Rajeev Shukla Basti Jaunpur Sikandra   Rau
Hathras

18. Smt. Archana Ghaziabad Bulandshahr Hardoi

19. Sri Sanjay Kumar Singh Jaunpur Kunda
Pratapgarh

KonchJalaun   at 
Orai

20. Sri Anjani Kumar Singh Kaushambi Pratapgarh Etah



21. Sri Shiva Nand Puyayan
Shahjahanpur

Farrukhabad Bulandshahr

22. Sri Santosh Kumar Yadav Sitapur Gonda Azamgarh

23. Smt. Sandeepa Yadav Sitapur Gonda Azamgarh

24. Smt. Seema Verma Etawah Shahjahanpur Varanasi

25. Sri Mohammad Quammar Jyotibaphule 
Nagar

Sonbhadra Gorakhpur

26. Sri Anil Kumar Seth Bansgaon
Gorakhpur

KonchJalaun 
at Orai

Allahabad

27. Sri Tribhuwan Nath Paswan Mauranipur
Jhansi

Pratapgarh Etah

28. Smt. Tarannum Khan Meerut Basti Agra

29. Smt. Suneeta Sharma Allahabad Ramabai Nagar Kannauj

30. Sri Prakash Chandra Shukla Sultanpur Etah Ghazipur

31. Sri Brijesh Kumar Allahabad Balrampur Hardoi

32. Sri Shailendra Verma Kairana
Muzaffar 
Nagar

Kadipur
Sultanpur

Etah

33. Sri Mohd. Nasim Bisalpur
Pilibhit

Bhadohi   at 
Gyanpur

Garhmukteshwar 
Ghaziabad

  BY ORDER OF THE COURT,

sd/
(VISHNU CHANDRA GUPTA)

REGISTRAR GENERAL

No. 153(i)/DR(S)/2012 Dated: Allahabad : April 13, 2012

In continuation of Courts endorsement no. 136(i)/DR(S)/2012 dated 30.3.2012,  Copy forwarded 
for information and necessary action to:

1. The Executive Chairman, U.P. State Legal Services Authority, 3rd Floor, Jawahar Bhawan Annexe, 
Lucknow226001

2. Pramukh Sachiv, Niyukti, U.P. Shasan, Lucknow
3. Pramukh Sachiv, Nyay Evam Vidhiparamarshi, U.P. Shasan, Lucknow
4. The Director, Inst. of Judicial Training & Research, UP, Lucknow (Information available on Email)
5. All   the   District   &   Sessions   Judges,   Subordinate   to   High   Court   of   Judicature   at   Allahabad 

(Information available on Email)
6. The Registrar, High Court, Lucknow Bench, Lucknow with the request to place this before Hon'ble 

Judges sitting at Lucknow for their Lordship's kind information (Information available on Email)
7. The Officer on Special Duty (Computer), High Court, Allahabad
8. The Registrar (Confidential), High Court, Allahabad
9. The Joint Registrar (Budget), High Court, Allahabad
10. The Section Officer (Admin. A3) Section, High Court, Allahabad
11. P.S. to Hon'ble Judges, High Court, Allahabad with the request to place this before Hon'ble Judges 

for their Lordship's kind information (Information available on Email)

BY ORDER OF THE COURT,

sd/            
(VIRENDRA KUMAR SRIVASTAVA)

DEPUTY  REGISTRAR (S)


